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: (By Advacate Mr. MM, sudan) o o .
.~ The petition having bsen heard on 8.11.1996
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'8LE MR. $.P. BISUAS, ABHINISTRAYIVE nznea,,_y .

‘Jagdish Prasad, R/o T.C.Camp, ﬁr.&a.c.1?

~ Kéchdipur, Neu Delhi,

2. Parmeshwari, R/a Railuay Nursery, Janta Caap

~ ‘Bairon Mandir, Gate Ko.1 &ragati Haiﬁaﬂ,

: ~ RNew Delhi. :

3.
~ Kichdipur, New Delhi.

Ram Kumar Yadav, R/a T. C.Camp, Qr.ﬁe.ﬁ.1@

Changu Ram, Rf/o Railuay Nursery,

Janta Camp, Bairon Haﬂdir, Pragati 4 , o
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Shri B P;Singh, Secratary, Hinistry af :
Human Resources Development, Govt. of Inéia,

_ $hastri Bhavan, Neubelhi.110 001.

sh. Agay ‘Shankar Srivastava,
Diesctor General, Archaealegical 5urvey

of India, Govt. of India, Janpath,

rﬁeuﬁaclhlo11ﬂ 001.

‘Shri Dharambir Sharma,
Either Director of Superintendeﬂt
At Safdarjung Madrasa, C/a R.ﬁa.z.

shri Goel, Deputy Engineer,
~at Safdarjung Madarsa, C/e Re 33.2.
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1t is accordingly di‘s;:as’ééif

Cmntempt petition.
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